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Supreme Court [15]

A.J. Shetty & Co. (P) Ltd. v. St. Antony's Charity Institutes, (B.R. Gavai and Augustine George Masih,
J1.), 2025 SCC OnLine SC 1480

A.J. Shetty & Co. (P) Ltd. v. St. Antonys Charity Institutes, (B.R. Gavai and Augustine George Masih,
J1.), 2025 SCC OnLine SC 1478

A.J. Shetty & Co. (P) Ltd. v. St. Antonys Charity Institutes, (B.R. Gavai and K.V. Viswanathan, JJ.),
2024 SCC OnLine SC 5565

Adarsh Siksha Parisad Samiti v. Gajanand Sharma, (Dr D.Y. Chandrachud, C.J. and C.T. Ravikumar,
J.), 2023 SCC OnLine SC 2452

Amaragouda L. Patil (Dr.) v. Union of India, (Dipankar Datta and Manmohan, JJ.), 2025 SCC
OnLine SC 1476

Hindustan Motors Ltd. v. State of W.B., (B.V. Nagarathna and K.V. Viswanathan, JJ.), 2025 SCC
OnLine SC 1482

Okhla Enclave Plot Holders Wel. Assn. v. Union of India, (A.S. Bopanna and M.M. Sundresh, JJ.),
2023 SCC OnLine SC 2451

Okhla Enclave Plot Holders Wel. Assn. v. Union of India, (Vikram Nath and Prasanna B. Varale, JJ.),
2024 SCC OnLine SC 5563

Okhla Enclave Plot Holders Wel. Assn. v. Union of India, (Vikram Nath and Prasanna B. Varale, JJ.),
2024 SCC OnLine SC 5564

Rahil v. State (NCT of Delhi), (Sandeep Mehta and Joymalya Bagchi, JJ.), 2025 SCC OnLine SC
1481

Rajkumar Agrawal v. Commercial Auto Sales (P) Ltd., (A.S. Bopanna and Sudhanshu Dhulia, JJ.),
2023 SCC OnLine SC 2450

Ramji Prasad Jaiswal v. State of Bihar, (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2025 SCC OnLine SC
1477

Ranjit Singh Bath v. State (UT of Chandigarh), (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2025 SCC
OnLine SC 1479

Sharmila Velamur v. V. Sanjay, (Surya Kant and Ujjal Bhuyan, JJ.), 2024 SCC OnLine SC 5566

Sharmila Velamur v. V. Sanjay, (Surya Kant, Dipankar Datta and Ujjal Bhuyan, JJ.), 2025 SCC
OnLine SC 1475

Allahabad High Court [35]
Amit Kumar Baitha v. State of U.P., (Krishan Pahal, J.), 2025 SCC OnLine All 4222
Anuj Choudhary v. State of U.P., (Rajiv Gupta and Harvir Singh, JJ.), 2025 SCC OnLine All 4233
Arbaaz v. State of U.P., (Karunesh Singh Pawar, J.), 2025 SCC OnLine All 4229
Arun Kumar Singh v. State of U.P., (Rohit Ranjan Agarwal, J.), 2025 SCC OnLine All 4249
Asha v. State of U.P., (Rohit Ranjan Agarwal, J.), 2025 SCC OnLine All 4251
Ashok Kumar Singh v. Family Court, (Saurabh Lavania, J.), 2025 SCC OnLine All 4235
Avnish Kumar Tripathi v. State of U.P., (Karunesh Singh Pawar, J.), 2025 SCC OnLine All 4232
Awadhesh Kumar v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 4223
Bantiv. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 4220
Bhim Singh v. State of U.P., (Alok Mathur, J.), 2025 SCC OnLine All 4244
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Gyan Chandra Sonkar v. Union of India, (Shekhar B. Saraf and Praveen Kumar Giri, JJ.), 2025 SCC
OnLine All 4246

Hari Shankar Singh v. Indian Telephone Industries Ltd., (Saurabh Shyam Shamshery, J.), 2025
SCC OnlLine All 4241

Javeed Jalal v. State of U.P., (Karunesh Singh Pawar, J.), 2025 SCC OnLine All 4231

Kanchan Kumar Gupta v. State of U.P., (Saurabh Shyam Shamsher, J.), 2025 SCC OnLine All
4217

Khushhal Singh v. State of U.P., (Rohit Ranjan Agarwal, J.), 2025 SCC OnLine All 4248

Manju Mishra v. Indian Telephone Industries Ltd., (Saurabh Shyam Shamshery, J.), 2025 SCC
OnLine All 4236

Mohd. Shahid v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 4226
Mustakeem v. State of U.P., (Karunesh Singh Pawar, J.), 2025 SCC OnLine All 4230

Nitin Gupta v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 4224

Onkar Nath v. State of U.P., (Abdul Moin, J.), 2025 SCC OnLine All 4243

Pradeep v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 4221

Prempal Bhukesh v. State of U.P., (Prakash Padia, J.), 2025 SCC OnLine All 4250

Ram Kripal v. State of U.P., (Siddharth and Avnish Saxena, JJ.), 2025 SCC OnLine All 4234

Ram Sundar Singh v. Union of India, (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All 4242

Ram Tawakkal Mishra v. Union of India, (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All
4239

Ramkanya Dwivedi v. Union of India, (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All 4240
Reeta Deviv. State of U.P., (Abdul Moin, J.), 2025 SCC OnLine All 4238

Ritik Jhindal v. State of U.P., (Shekhar B. Saraf and Praveen Kumar Giri, JJ.), 2025 SCC OnLine All
4245

Sanjay Singh v. Union of India, (Manish Kumar Nigam, J.), 2025 SCC OnLine All 4247

Santosh Kumar Sonkar v. Union of India, (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All
4237

Shahbaz v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 4225
Soud v. State of U.P., (Krishan Pahal, J.), 2025 SCC OnLine All 4227

Suraj v. State of U.P., (Subhash Vidyarthi, J.), 2025 SCC OnLine All 4218

Tirath Raj Yadav v. State of U.P., (Saurabh Lavania, J.), 2025 SCC OnLine All 4219
Vikash v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 4228

Andhra Pradesh High Court [2]

Dodda Thimmaiah Gari Konappa v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine
AP 2649

Vemula Srinivasa Rao v. Uppala Srinivasa Rao, (Venuthurumalli Gopala Krishna Rao, J.), 2025
SCC OnLine AP 2650

Calcutta High Court [71]
Abdul Matin v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5868
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Ajay Kumar Gupta v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 5854
Altafur Rahaman v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5836
Amartya Sinha v. State of W.B., (Ajay Kumar Gupta, J.), 2025 SCC OnLine Cal 5825

Anup Kumar Biswas v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5842
Anupam Sardar v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 5883

Arunava Bhattacharjee v. Kolkata Municipal Corpn., (Tapabrata Chakraborty and Reetobroto
Kumar Mitra, JJ.), 2025 SCC OnLine Cal 5824

Barnali Gain v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5870
Barun Mandal v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 5838

Bhagwati Developers (P) Ltd. v. Peerless General Finance & Investment Co. Ltd., (Sabyasachi
Bhattacharyya and Uday Kumar, JJ.), 2025 SCC OnLine Cal 5830

Bibhash Biswas v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5833

Bijan Pramanik v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5849
Biplab Biswas v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5874
Bodhan Murmu v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5841

CLC Tanners Assn. v. State of W.B., (Partha Sarathi Chatterjee, J.), 2025 SCC OnLine Cal 5886
Deb Kumar Banerjee v. State of W.B., (Gaurang Kanth, J.), 2025 SCC OnLine Cal 5891

Dilip Kumar Batabyal v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 5852
Dinabandhu Das Bairagya v. State of W.B., (Tirthankar Gheosh, J.), 2025 SCC OnLine Cal 5878
Fatik Chandra Kalindi v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5839
Imran Hossain v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5844
Kabita Mandal v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 5877

Kali Dhangar v. Eastern Coal Fields Ltd., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 5892
Kallol Podder v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 5856

Kartik Panday v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5861
Khelari Hela v. State of W.B., (Gaurang Kanth, J.), 2025 SCC OnLine Cal 5880

Krishna Chandra Khan v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5871
Latika Bag Bera v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5848
Laxmi Das v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 5882

Madan Mohan De v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5843
Mafikul Skv. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 5864

Mahasen Sardar v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 5859
Minhajuddin v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5831

Mohd. Akid Javed v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5847
Mohd. Amjad Ali Gazi v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 5863
Mohd. Nijamuddin v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5835
Muchi Ram Om v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 5866

Murshidabad Zilla Parishad v. Asian Health Care Development (P) Ltd., (Sabyasachi
Bhattacharyya and Uday Kumar, JJ.), 2025 SCC OnLine Cal 5829

Palash Kumar Karmakar v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 5884
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Panchanan Patra v. W.B. Coop. Election Commission, (Raja Basu Chowdhury, J.), 2025 SCC
OnLine Cal 5869

Partha Narayan Ghosh v. State of W.B., (Partha Sarathi Chatterjee, J.), 2025 SCC OnLine Cal
5876

Partha Pratim Karmahapatra v. State of W.B., (Tirthankar Gheosh, J.), 2025 SCC OnLine Cal 5862
Pho-Com-Net (P) Ltd. v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 5893

Popat & Kotecha Property v. Kolkata Municipal Corpn., (Shampa Dutt (Paul), J.), 2025 SCC
OnLine Cal 5894

Prankrishna Das v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 5889

Pratap Karmakar v. State of W.B., (Ajoy Kumar Mukherjee, J.), 2025 SCC OnLine Cal 5828
Rajeev Ranjan (Dr.) v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 5881
Raju Mandal v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5875
Ranjit Mondal v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5834
Ruchita Roy Manna v. Union of India, (Aniruddha Roy, J.), 2025 SCC OnLine Cal 5879
Sabina Bibi v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 5890

Saddam Khan v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 5853

Sadhan Biswas v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5873
Sadhebala Mondal v. State of W.B., (Tirthankar Gheosh, J.), 2025 SCC OnLine Cal 5865
Safikul Islam, In re, (Dr Ajoy Kumar Mukherjee, J.), 2025 SCC OnLine Cal 5826

Saher Alam v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5837
Saidul Karikar v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 5888
Sanchita Bangal v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5840
Sandip Kumar Mallick v. Union of India, (Aniruddha Roy, J.), 2025 SCC OnLine Cal 5858
Sk Surbati v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 5885

Sk. Sirajul Hoque v. State of W.B., (Tirthankar Gheosh, J.), 2025 SCC OnLine Cal 5867
Smritikona Patra v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5860
Soma Mukherjee v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 5857
Soumen Mandal v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5846
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Sourav Jana v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5855
Swastika Mandal v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5832
Tarikul Golder v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5872
Thandi Das v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 5851

Tojemmal Hossain Faridar v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 5887
Trilochan Rana v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 5850
Vineeta Burman v. State of W.B., (Ajoy Kumar Mukherjee, J.), 2025 SCC OnLine Cal 5827

Chhattisgarh High Court [60]
Ajay Parakh v. Sanjay Prajapati, (Sanjay S. Agrawal, J.), 2025 SCC OnLine Chh 7031
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Garveeta Sharma v. Union of India, (Tarlok Singh Chauhan and Sushil Kukreja, JJ.), 2025 SCC
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Gurvinder Singh v. State of H.P., (Rakesh Kainthla, J.), 2025 SCC OnLine HP 2908
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Parveen Kumar v. Himachal RTC, (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2958
Pawan Kumar v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2913
Pradeep Kumar v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2923
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HP 2904
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Rajdeep Pathania v. State of H.P., (Rakesh Kainthla, J.), 2025 SCC OnLine HP 2896
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Shyam Lal v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2956
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Usha Devi v. Himachal RTC, (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2938

Veer Singh v. State of H.P., (Ajay Mohan Goel, J.), 2025 SCC OnLine HP 2947
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Vijay Prakash v. State of H.P., (Ajay Mohan Goel, J.), 2025 SCC OnLine HP 2912

Vikas v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2955

Vikrant Singh Chandel v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2934
Vinod Kumar v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2921
Virender Singh Chauhan v. Ajay Kumar, (Satyen Vaidya, J.), 2025 SCC OnLine HP 2891
Yakub Ali v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2953

Jharkhand High Court [§]

Dashrath Ganjhu v. Union of India, (Gautam Kumar Choudhary, J.), 2025 SCC OnLine Jhar 2901

Gyan Prakash Sundi v. State of Jharkhand, (Rongon Mukhopadhyay and Rajesh Kumar, JJ.), 2025
SCC OnLine Jhar 2898

Jai Narayan Sundi v. State of Jharkhand, (Rongon Mukhopadhyay and Rajesh Kumar, JJ.), 2025
SCC OnLine Jhar 2897

Jitan Mahto v. Union of India, (Gautam Kumar Choudhary, J.), 2025 SCC OnLine Jhar 2900
Madhuri Bage v. State of Jharkhand, (Gautam Kumar Choudhary, J.), 2025 SCC OnLine Jhar 2903
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Ram Dayal Kharia v. State of Jharkhand, (Sujit Narayan Prasad and Rajesh Kumar, JJ.), 2025 SCC
OnLine Jhar 2899

Umesh Prasad Srivastava v. State of Jharkhand, (Rajesh Shankar, J.), 2025 SCC OnLine Jhar 2902

Jammu and Kashmir High Court [2]
Khambod Singh v. Union of India, (Rahul Bharti, J.), 2025 SCC OnLine J&K 712
Naseema v. State (UT of J&K), (Wasim Sadiq Nargal, J.), 2025 SCC OnLine J&K 713

Karnataka High Court [4]

Keshav Cement & Infra Ltd. v. State of Karnataka, (Pradeep Singh Yerur, J.), 2025 SCC OnLine
Kar 10618

Meghana Chandra Reddy v. Tahsildar, Hoskote Taluk, (E.S. Indiresh, J.), 2025 SCC OnLine Kar
10620
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© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002779259
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002779195
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002779251
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002779247
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002779219
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002779226
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002779233
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002779242
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002779214
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002779207
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002779250
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002779229
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002779216
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002779186
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002779248
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002779708
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002779705
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002779705
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002779704
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002779704
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002779707
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002779710
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002779703
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002779706
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002779706
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002779709
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002779711
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002779712
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002779713
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002779713
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002779715
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002779715
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002779716
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002779714

-14 -

Kerala High Court [76]
Ajith Kumar K.K. v. Kerala Bank, (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 5178
Anas v. State of Kerala, (Bechu Kurian Thomas, J.), 2025 SCC OnLine Ker 5130
Anil Kumar v. State of Kerala, (Bechu Kurian Thomas, J.), 2025 SCC OnLine Ker 5137

Anilkumar C.P. v. P.K. Sheeja, (Sathish Ninan and P. Krishna Kumar, JJ.), 2025 SCC OnLine Ker
5147

Anitha Mathew v. Collector, (Ziyad Rahman A.A., J.), 2025 SCC OnLine Ker 5152

Anne Mary Joy v. Joseph Sebastian, (Murali Purushothaman, J.), 2025 SCC OnLine Ker 5155
Aseeb Ali P.M. v. State of Kerala, (C. Jayachandran, J.), 2025 SCC OnLine Ker 5176

Balan T.M. v. Yes Bank Ltd., (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 5179

Biju George v. Collector, (C.S. Dias, J.), 2025 SCC OnLine Ker 5166

Biju O.K. v. State of Kerala, (Bechu Kurian Thomas, J.), 2025 SCC OnLine Ker 5125

Biju P. v. Secretary, (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 5183

Biju P.V. v. Indusind Bank Ltd., (Anil K. Narendran and Muralee Krishna S., JJ.), 2025 SCC OnLine
Ker 5156

Cochin Corpn. v. Santhi S., (Sushrut Arvind Dharmadhikari and Syam Kumar V.M., JJ.), 2025
SCC OnLine Ker 5157

Devadas v. State of Kerala, (Bechu Kurian Thomas, J.), 2025 SCC OnLine Ker 5126

Devasia Antony v. Collector, (Anil K. Narendran and Muralee Krishna S., JJ.), 2025 SCC OnLine
Ker 5177

Eldhose v. State of Kerala, (Jobin Sebastian, J.), 2025 SCC OnLine Ker 5140

Jaseel v. State of Kerala, (Bechu Kurian Thomas, J.), 2025 SCC OnLine Ker 5134
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Dibakar Jena v. State of Odisha, (V. Narasingh, J.), 2025 SCC OnLine Ori 2726
Sasmita Biswal v. State of Odisha, (V. Narasingh, J.), 2025 SCC OnLine Ori 2730
Somanath Bariki v. State of Odisha, (V. Narasingh, J.), 2025 SCC OnLine Ori 2729
Sumati Gouda v. State of Odisha, (V. Narasingh, J.), 2025 SCC OnLine Ori 2727

Patna High Court [6]
Chandan Kumar Paswan v. State of Bihar, (Jitendra Kumar, J.), 2025 SCC OnLine Pat 2434
Girja Shanker Dutt v. Amit & Ashish Restaurant, (Arun Kumar Jha, J.), 2025 SCC OnLine Pat 2430
Manoj Kumar Sinha v. State of Bihar, (G. Anupama Chakravarthy, J.), 2025 SCC OnLine Pat 2433
Pappu Tanti v. State of Bihar, (Ramesh Chand Malviya, J.), 2025 SCC OnLine Pat 2435
Raj Kumar Singh v. State of Bihar, (Nani Tagia, J.), 2025 SCC OnLine Pat 2432
Seema Devi v. Shashi Sharma, (Arun Kumar Jha, J.), 2025 SCC OnLine Pat 2431

Punjab and Haryana High Court [79]

Aggarwal R.O. Industries v. Kaur Singh, (Sumeet Goel, J.), 2025 SCC OnLine P&H 3949
Ajaib Singh v. Nachattar Singh, (Harpreet Singh Brar, J.), 2025 SCC OnLine P&H 3962
Ajay Pandit v. State of Haryana, (Sumeet Goel, J.), 2025 SCC OnLine P&H 3940

Ajit Singh Grewal v. State of Haryana, (Jagmohan Bansal, J.), 2025 SCC OnLine P&H 4008
Amarinder Singh v. State of Punjab, (Harpreet Singh Brar, J.), 2025 SCC OnLine P&H 3961
Amit Bhalla v. State of Punjab, (Namit Kumar, J.), 2025 SCC OnLine P&H 3978

Amit Kumar v. State of Haryana, (Sumeet Goel, J.), 2025 SCC OnLine P&H 3955

Amrik Singh v. State of Punjab, (Harpreet Singh Brar, J.), 2025 SCC OnLine P&H 3969
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Anjali v. State of Punjab, (Manisha Batra, J.), 2025 SCC OnLine P&H 4004
Anjali v. State of Punjab, (Manjari Nehru Kaul, J.), 2025 SCC OnLine P&H 3998

Baba Banda Singh Bahadur Engineering College v. State of Punjab, (Harsimran Singh Sethi, J.),
2025 SCC OnLine P&H 3938

Barkha v. State of Punjab, (Sandeep Moudgil, J.), 2025 SCC OnLine P&H 3986
Bhagyashree Kishor Kalamkar v. State of Haryana, (Sumeet Goel, J.), 2025 SCC OnLine P&H 3987

Bhavish Kumar v. DM, Ferozepur, (Anupinder Singh Grewal and Deepak Manchanda, JJ.), 2025
SCC OnLine P&H 4011

Bhupinder Singh Cheema v. State of Punjab, (Jagmohan Bansal, J.), 2025 SCC OnLine P&H 4013
Bimla Bai v. State of Punjab, (Sumeet Goel, J.), 2025 SCC OnLine P&H 3966

Chamkaur Singh Fauji v. State of Punjab, (Sumeet Goel, J.), 2025 SCC OnLine P&H 3959
Charan Singh v. State of Punjab, (N.S. Shekhawat, J.), 2025 SCC OnLine P&H 3941

Dalip Singh v. Jasdeep Singh, (Sumeet Goel, J.), 2025 SCC OnLine P&H 3951

Deepak Rana v. State of Haryana, (Rajesh Bhardwaj, J.), 2025 SCC OnLine P&H 3974
Deepanshi Tanwar v. State of Haryana, (N.S. Shekhawat, J.), 2025 SCC OnLine P&H 3991

Dharam Pal Mehta v. Haryana Seheri Vikas Pradhikaran, (Jagmohan Bansal, J.), 2025 SCC OnLine
P&H 4005

Dinesh Pal v. State of Haryana, (Sumeet Goel, J.), 2025 SCC OnLine P&H 3956

Farhat Singh v. State of Punjab, (Rajesh Bhardwaj, J.), 2025 SCC OnLine P&H 3984
Gagandeep Singh v. Gurinder Singh, (Sumeet Goel, J.), 2025 SCC OnLine P&H 3950
Ganesh Dutt Kaushik v. State of Haryana, (Jasjit Singh Bedi, J.), 2025 SCC OnLine P&H 3983
Gobind Singh v. State of Haryana, (Harpreet Singh Brar, J.), 2025 SCC OnLine P&H 3976
Gurdeep Khan v. State of Punjab, (Harpreet Singh Brar, J.), 2025 SCC OnLine P&H 3988
Gurnek Singh v. Jagir Singh, (Sumeet Goel, J.), 2025 SCC OnLine P&H 3942

Harish Sharma v. Azad Singh, (Deepak Gupta, J.), 2025 SCC OnLine P&H 4014

Harjinder Kaur v. State of Punjab, (Manjari Nehru Kaul, J.), 2025 SCC OnLine P&H 3981
Harpreet Singh v. State of Punjab, (Sandeep Moudgil, J.), 2025 SCC OnLine P&H 3971
Inderjit Singh v. State of Punjab, (Sandeep Moudgil, J.), 2025 SCC OnLine P&H 3968
Jagdeep Singh v. Kaptan Verma, (Sumeet Goel, J.), 2025 SCC OnLine P&H 3954

Jagmail Singh v. State of Punjab, (Manjari Nehru Kaul, J.), 2025 SCC OnLine P&H 3977
Jaspreet v. State of Punjab, (Manjari Nehru Kaul, J.), 2025 SCC OnLine P&H 4001
Jatinder Singh v. State of Punjab, (Rajesh Bhardwaj, J.), 2025 SCC OnLine P&H 3972
Jobanjeet Singh v. State of Punjab, (Harpreet Singh Brar, J.), 2025 SCC OnLine P&H 3975
Khushboo Thuker v. State of Punjab, (Sumeet Goel, J.), 2025 SCC OnLine P&H 3990
Kiranjeet Kaur v. State of Punjab, (Sumeet Goel, J.), 2025 SCC OnLine P&H 3996
Kuldeep Singh v. State of Punjab, (Manjari Nehru Kaul, J.), 2025 SCC OnLine P&H 3979
Lakhan v. State of Haryana, (Manisha Batra, J.), 2025 SCC OnLine P&H 3958

Mandeep Kaur v. State of Punjab, (Sumeet Goel, J.), 2025 SCC OnLine P&H 3985
Mandeep Singh v. State of Punjab, (Sumeet Goel, J.), 2025 SCC OnLine P&H 3994
Mandeep v. State of Haryana, (Rajesh Bhardwaj, J.), 2025 SCC OnLine P&H 3982
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Manish Kumar v. State of Punjab, (Sumeet Goel, J.), 2025 SCC OnLine P&H 3967
Manpreet Sharma v. State of Punjab, (Sumeet Goel, J.), 2025 SCC OnLine P&H 3992
Mohommadd Ashraf'v. State of Punjab, (Sumeet Goel, J.), 2025 SCC OnLine P&H 3973
Murari Gupta v. Sheetal Kakkar, (Sumeet Goel, J.), 2025 SCC OnLine P&H 3946

Murari Gupta v. Sheetal Kakkar, (Sumeet Goel, J.), 2025 SCC OnLine P&H 3947

N1 v. State of Haryana, (Kuldeep Tiwari, J.), 2025 SCC OnLine P&H 4010

Palak v. State of Haryana, (Sukhvinder Kaur, J.), 2025 SCC OnLine P&H 3995

Paramjit v. Rajiv Ranga, (Sumeet Goel, J.), 2025 SCC OnLine P&H 3943

Pardeep Kumar v. Jaswinder Singh Cheema, (Sumeet Goel, J.), 2025 SCC OnLine P&H 3948
Prachi Singh v. State of Haryana, (Sumeet Goel, J.), 2025 SCC OnLine P&H 4000

Priya v. State of Punjab, (N.S. Shekhawat, J.), 2025 SCC OnLine P&H 3993

Punit v. State of Haryana, (Harpreet Singh Brar, J.), 2025 SCC OnLine P&H 3980

Rahul Kumar v. State of Punjab, (Rajesh Bhardwaj, J.), 2025 SCC OnLine P&H 4003
Rahul Malik v. State of Haryana, (Harpreet Singh Brar, J.), 2025 SCC OnLine P&H 3963
Rajeev Kumar v. State of Punjab, (Harpreet Singh Brar, J.), 2025 SCC OnLine P&H 3965
Ratan Singh v. State of Haryana, (Sumeet Goel, J.), 2025 SCC OnLine P&H 3964

Rohit v. State of Haryana, (Sumeet Goel, J.), 2025 SCC OnLine P&H 3957

Sahil Sahota v. State of Haryana, (Rajesh Bhardwaj, J.), 2025 SCC OnLine P&H 3999
Sakattar Singh Batth v. State of Punjab, (Vinod S. Bhardwaj, J.), 2025 SCC OnLine P&H 4007
Sanna v. State of Haryana, (Rajesh Bhardwaj, J.), 2025 SCC OnLine P&H 4002

Sat Paul v. Paramyjit Singh, (Sumeet Goel, J.), 2025 SCC OnLine P&H 3952

Shama Pravin v. State of Haryana, (Sukhvinder Kaur, J.), 2025 SCC OnLine P&H 3997

Shanti Prakash Sachdevs v. Dakshin Haryana Bull Vitran Nigam, (Jagmohan Bansal, J.), 2025 SCC
OnLine P&H 4006

Sheetal Kumar v. Rohan Goyal, (Sumeet Goel, J.), 2025 SCC OnLine P&H 3945
Sita Ram Bodra v. State of Punjab, (Harpreet Singh Brar, J.), 2025 SCC OnLine P&H 3970
Soma Rani v. State of Punjab, (Rajesh Bhardwaj, J.), 2025 SCC OnLine P&H 3989

Sri Chaitnya Techno School v. State of Haryana, (Harsimran Singh Sethi, J.), 2025 SCC OnLine
P&H 4012

Sukhmeet Kaur v. Harjinder Singh, (Meenakshi I. Mehta, J.), 2022 SCC OnLine P&H 4395
Sunil Kumar Sharma v. Satish Saini, (Sumeet Goel, J.), 2025 SCC OnLine P&H 3944
Sunita Goyal v. Moman Ram, (Sumeet Goel, J.), 2025 SCC OnLine P&H 3953

Surinder Kaur v. Harvinderpal Bansal, (Sumeet Goel, J.), 2025 SCC OnLine P&H 3939
Vijender v. State of Haryana, (Manjari Nehru Kaul, J.), 2025 SCC OnLine P&H 3960

VR Mohan Dev Public School v. Presiding Officer, (Harsimran Singh Sethi, J.), 2025 SCC OnLine
P&H 4009

Yogesh Kumar v. State of Haryana, (Kuldeep Tiwari, J.), 2025 SCC OnLine P&H 3937
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Rajasthan High Court [37]

All India Institute of Medical Science (AIIMS) v. Dr. Mahendra Kumar Garg, (Dr Pushpendra Singh
Bhati and Chandra Prakash Shrimali, JJ.), 2025 SCC OnLine Raj 3350

Amit v. State of Rajasthan, (Mukesh Rajpurohit, J.), 2025 SCC OnLine Raj 3369

Bhagwan Singh v. State of Rajasthan, (Vinit Kumar Mathur, J.), 2025 SCC OnLine Raj 3364
Bhawna v. State of Rajasthan, (Kuldeep Mathur, J.), 2025 SCC OnLine Raj 3384

Bila v. State of Rajathan, (Kuldeep Mathur, J.), 2025 SCC OnLine Raj 3382

D. K. Mishra v. Punjab National Bank, (Mahendar Kumar Goyal, J.), 2025 SCC OnLine Raj 3359
Darshana v. Vikas Sangwan, (Yogendra Kumar Purohit, J.), 2025 SCC OnLine Raj 3351
Dhanpat v. State of Rajasthan, (Manoj Kumar Garg, J.), 2025 SCC OnLine Raj 3378

Ganesh Ram v. State of Rajasthan, (Kuldeep Mathur, J.), 2025 SCC OnLine Raj 3367

Hanuwant Kumar Mehra v. Rajasthan SRTC, (Vinit Kumar Mathur, J.), 2025 SCC OnLine Raj
3356

Hanuwant Singh v. State of Rajasthan, (Vinit Kumar Mathur, J.), 2025 SCC OnLine Raj 3358
Heena v. State of Rajasthan, (Kuldeep Mathur, J.), 2025 SCC OnLine Raj 3383

Kamlesh v. State of Rajasthan, (Dr Nupur Bhati, J.), 2025 SCC OnLine Raj 3368

Kishan v. State of Rajasthan, (Dr Nupur Bhati, J.), 2025 SCC OnLine Raj 3374

Kuldeep Kumar v. Secretary, (Vinit Kumar Mathur, J.), 2025 SCC OnLine Raj 3357
Mahadeva Ram v. State of Rajasthan, (Dr Nupur Bhati, J.), 2025 SCC OnLine Raj 3372

Mahendra Jangid v. Manisha Jangid, (Pushpendra Singh Bhati and Sunil Beniwal, JJ.), 2025 SCC
OnLine Raj 3349

Mala Ram v. State of Rajasthan, (Dinesh Mehta, J.), 2025 SCC OnLine Raj 3354

Maniraj Singh Rathore v. State of Rajasthan, (Vinit Kumar Mathur, J.), 2025 SCC OnLine Raj
3355

Mayank v. State of Rajasthan, (Farjand Ali, J.), 2025 SCC OnLine Raj 3366

Meenakashi Kumari v. Mahaveer Bajaj, (Manoj Kumar Garg, J.), 2025 SCC OnLine Raj 3379
Mukesh Bamniya v. State of Rajasthan, (Vinit Kumar Mathur, J.), 2025 SCC OnLine Raj 3360
Narmada Devi v. State of Rajasthan, (Dr Nupur Bhati, J.), 2025 SCC OnLine Raj 3375
Nizamuddin v. Birai, (Manoj Kumar Garg, J.), 2025 SCC OnLine Raj 3376

Nizamuddin v. State of Rajasthan, (Manoj Kumar Garg, J.), 2025 SCC OnLine Raj 3365
Prakash Puri v. State of Rajasthan, (Mukesh Rajpurohit, J.), 2025 SCC OnLine Raj 3373
Prakash v. State of Rajasthan, (Mukesh Rajpurohit, J.), 2025 SCC OnLine Raj 3370

Pratibha v. Prakash, (Yogendra Kumar Purohit, J.), 2025 SCC OnLine Raj 3353

Punnu Khan v. State of Rajasthan, (Dinesh Mehta, J.), 2025 SCC OnLine Raj 3363

Rajani Bakoliya v. Rahul Sunariwal, (Yogendra Kumar Purohit, J.), 2025 SCC OnLine Raj 3352
Seema v. State of Rajasthan, (Kuldeep Mathur, J.), 2025 SCC OnLine Raj 3385

Siyaram Mali v. State of Rajasthan, (Mahendar Kumar Goyal, J.), 2025 SCC OnLine Raj 3361
Suman Rani v. State of Rajasthan, (Kuldeep Mathur, J.), 2025 SCC OnLine Raj 3380

Sunaina v. State of Rajasthan, (Kuldeep Mathur, J.), 2025 SCC OnLine Raj 3381

Teja Ram v. State of Rajasthan, (Dinesh Mehta, J.), 2025 SCC OnLine Raj 3362
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Facebook - https://www.facebook.com/scc.online
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